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Recommendation to Central Government to constitute a body of
experts for optimum utilization of water in the country.

Consortium Agreement - Modification - Effect of.

Grant of Bail - Parameters to be considered.

Allotment of Petrol pump - Capability to arrange for finance and
provide infrastructure not a relevant criteria.

State of Orissa vs. Govt. of India....P-992

Dhuk Singh vs. State of Rajasthan .... P-1086

Ritu Mahajan Vs. Indian Oil Corporation ....P-1126

State of Kerala vs. M/s Zoom Developers Pvt. Ltd. ....P-1150
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